
Trw»Mingn Tbe latest was in August
1977 with the Irrigation Secretary in 
which the State Governments had 
been requested to take an immediate 
action in respect of some ol the points, 
and medium and minor irrigation pro
jects which could be completed should 
be taken up immediately in those 
areas. Then maintenance of niedium 
and minor irrigation works should 
also be geared up. High level group of 
officers from various disciplines should 
inspect the tribal areas and issue de
tailed inspection notes in respect of 
level of existing irrigation development 
and future possibilties. Drinking 
water needs should â so be kept in 
view in all those areas. Reports pre
pared by Rural Engineering Services 
Directorate could be made use of in 
this manner Maximum possible water 
resources should be earmarked for tri
bal areas. Major and medium irriga
tion schemes in tribal areas shculd be 
planned for completion in 15 years and 
minor irrigation within the next hve 
years.

Thereafter also another meeting was 
called in August, 1978 in which em
phasis was again laid that this matter 
should be taken up urgently in all 
those areas.

SHRI GIRIDHAR GOMANGO: I
would like to know whether the Plann
ing Commission has asked the Minis
try to identity the programme for the 
tribal areas. I am asking especially 
about the Central allocation for the 
tribal areas for the development of 
irrigation, i  am asking about the 
guidelines adopted by the government, 
not only through loans and grants, but 
providing special allocation for the 
tribal areas so that the work is expedi
ted, because the State Governments are 
diverting money which has been given 
for an overall development of the pro
jects in the tribal areas.

SHRI SURJIT SINGH BARNALA: 
Special allocations are being made for 
tribal sub-plan areas. Z have figures 
for all the States. For example for
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Andhra, allocation ot R*. 5.78 crores 
has been made. For Assam Rs. 2.85 
crores and for Bihar Rft 28.92 '-rores 
have been allocated. Rs. 8.4 crores 
have been allocated for Gujarat. The 
total comes to Rs. 105.89 crores which 
has been given. For Orissa it is 
Rs. 14-43 crores.

SHRI GIRIDHAR GOMANGO: What 
is the amount specifically allotted for 
the tribal areas?

MR. DEPUTY SPEAKER: Is it for 
the tribal areas alone?

SHRi SURJIT SINGH BARNALA: 1 
have mentioned these figures which are 
only for the tribal areas.
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SHRI BALWANT SINGH RAMOO- 
WALIA: The bags containing fertilisers 
were found less in weight by 2 to 3 
kilograms in many cases in Punjab. 
The farmers of the State are perturbed 
and agitated due to this state of affairs.
So, will the hon. Minister tell (a) what 
the Government are doing to stop this 
leakage, and (b) whether the substitu
tion of bags by the tin bruins is also 
under consideration.

SHRI SURJIT SINGH BARNALA: 
Sir, regarding the use of tin drums 
there has been an idea about it, but 
no serious discussion has taken place 
and I won’t say that it is under consi
deration. Regarding the shortage in 
some of the bags, we did receive some 
complaints and some enquiries were 
made. There is a possibility that in 
transit and storage such losses do take 
place. Efforts will be made to mini
mise such losses.

Proposal to raise procurement price 
of paddy

*472. SHRI MOHINDER SINGH 
SAYIAN WALA: Will the Minister 
of AGRICULTURE AND IRRIGA
TION be pleased to state:

(a) whether it is a fact that the 
procurement price of rice is proposed 
to be raised by Rs. 10 per quintal 
while the prices of paddy are stag
nating since long;

(b) if so, whether the paddy price 
is also to be raised in order to give 
.some relief and benefit to the real 
growers and not the mill owners and 
manufacturers as before; and

(c) if so, whether in the coming 
procurement season some steps are 
likely to be taken in this direction?




